IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :01-08-2026

Date

01.08.2026

(Se
BLAPL- Order Dtd. 2026-07-
55598/2026(01.08.2026 |00 " o |S.MITRA o BATL-1 TZ;
COURT (Se
55600/2026 (01.08.2026 | b (C) SUVENDU BARIK No. |Order Dtd. 2026-07 No-
225/2026 30
16 14)
) COURT - (Se
55601/202601.08.2026 |°LAPE SARAT DASH No. Order Dtd. 2026-07 No-
5670/2026 31
16 14)
COURT (Se
55602/202601.08.2026 |CREMP P. K. DASH No. |Order Dtd. 2026-07 No-
746/2026 29
16 14)
COURT (Se
55603/2026(01.08.2026 |O°F SUVENDU BARIK No. |Order Dtd. 2026-07 No-
1180/2026 30
16 14)
COURT
TRP (C) - Order Dtd. 2026-07- (Se
55604/2026(01.08.2026 |, 5 o) INTRANJAN ROUT Tg. o M.J.C o
COURT
ABLAPL- Order Dtd. 2026-07- B (Se
55605/202601.08.2026 | 1)o, 0 o IDEBASTS SAHOO TS. o BATL-1 | 5€
COURT
ABLAPL- Order Dtd. 2026-07- (Se
55606/2026|01.08.2026 (00000 1B STNGH ?S' o oS
COURT (Se
55607/202601.08.2026 |FDLAPL M MOHANTY No. [0rder Dtd. 2026-07- .. .; 4 No-
8623/2026 30
17 14)
COURT (Se
55608/2026(01.08.2026 |[CDLAPL PK PARIDA No. Order Dtd. 2026-07 No-
8608/2026 30
17 14)
COURT (Se
55609/2026|01.08.2026 |[LDLAPL M NAYAK No. |Order Dtd. 2026-07 No-
8603/2026 30
17 14)
COURT (Se
ABLAPL- SANTOSH KUMAR Order Dtd. 2026-07-
55610/2026(01.08.2026 (oot 0l 1 oy no. |37 No-
17 14)
COURT (Se
55611/2026(01.08.2026 |[CDLAPL A MOHANTY No. Order Dtd. 2026-07 No-
8642/2026 0 30 i




) COURT - (Se
55612/2026(01.08.2026 |[CDCLAPL AK NAYAK No. |Order Dtd. 2026-07- .00 1 |y,
8625/2026 30
17 15)
COURT (Se
55613/2026|01.08.2026 |[LDLAPL B BEHERA No. |Order Dtd. 2026-07 No-
8616/2026 30
17 15)
COURT (Se
55614/2026(01.08.2026 |[CDLAPL G SAHOO No. [0rder Dtd. 2026-07 No-
8614/2026 30
17 15)
COURT (Se
ABLAPL- SANTOSH KUMAR Order Dtd. 2026-07-
55615/202601.08.2026  [oo 00T Bl no. 3¢ No-
17 15)
COURT (Se
55616/2026|01.08.2026 |[DLAPL HK PATRA No. |Order Dtd. 2026-07 No-
8601/2026 30
17 15)
) COURT - (Se
55617/202601.08.2026 |[RDLAPL AK BEHERA No. |Order Dtd. 2026-07- |, ., , No-
8600/2026 30
17 16)
COURT (Se
ABLAPL- SANTOSH KUMAR Order Dtd. 2026-07-
55618/2026(01.08.2026  [¢oo, o S 0oY vo. 3¢ BAIL-2  |No-
17 11)
COURT (Se
ABLAPL- SANTOSH KUMAR Order Dtd. 2026-07-
55619/2026(01.08.2026  [gocerlr 1y vo. 3¢ No-
17 11)
COURT (Se
ABLAPL- HRUDANANDA Order Dtd. 2026-07-
55620/2026(01.08.2026 |4 oon s no. 37 No-
17 11)
COURT (Se
ABLAPL- BYOMAKESH Order Dtd. 2026-07-
55621/2026 01.08.2026  [gooy 20, ol OOl No. |o¢ No-
17 11)
COURT (Se
55622/2026(01.08.2026 |LDLAPL D LELA No. |Order Dtd. 2026-07 No-
8590/2026 30
17 11)
) COURT o (Se
55623/2026(01.08.2026 |[LCLAPL HK MALLICK No. [0rder Dtd. 2026-07 No-
8589/2026 30
17 11)
COURT (Se
55624/2026(01.08.2026 |[DLAPL AK SRICHANDAN No. |Order Dtd. 2026-07- |, .5 , No-
8585/2026 30
17 11)
COURT (Se
ABLAPL- BIDHU BHUSANA Order Dtd. 2026-07-
55625/2026(01.08.2026 [ oo obnr B o no. 3¢ No-
17 11)
COURT (Se
55626/2026|01.08.2026 |[LDLAPL MR BARIK No. |Order Dtd. 2026-07 No-
8581/2026 30
17 11)
COURT
ABLAPL- BYOMAKESH Order Dtd. 2026-07- (Se
55627/202601.08.2026 [goob o LIOPAES TS. o BAIL-1 | 5€
COURT
ABLAPL- Order Dtd. 2026-07- (Se
55628/202601.08.2026 [oo-20"0 . |AK SAHOO TS. o BATL-2 | °€
COURT
ABLAPL- BISWARANJAN Order Dtd. 2026-07- _ (Se
55629/2026(01.08.2026 [0l | no. 3¢ BATL-1 | 5€
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COURT

ABLAPL- BISWARANJAN Order Dtd. 2026-07- (Se
55630/2026 (01.08.2026 o0 o0 15 TS. 30 BATL-1 e
COURT
ABLAPL- Order Dtd. 2026-07- (Se
55631/2026 [01.08.2026 [0/ >0, MC MOHANTY TS. 20 Nes
COURT (Se
ABLAPL- JULIYAS PRASAD Order Dtd. 2026-07-
55632/2026 01.08.2026 (o0 0, o [Lon NO. |3 BATL-2 No-
17 16)
COURT (Se
ABLAPL- SANTOSH KUMAR Order Dtd. 2026-07-
55633/2026(01.08.2026 |5 o | s (e T BATL-2 No-
17 17)
COURT (Se
55634/2026|01.08.2026 |[LDLAPL SUBRATA PANDA No. 3 Order Dtd. 2026-07 No-
7841/2026 30
OLD 17)
B COURT o (Se
55635/2026 (01.08.2026 |CCLAPL DK BEHERA No. 3 [0rder Dtd. 2026-07 No-
7337/2026 30
OLD 17)
COURT (Se
ABLAPIL- ARUN KUMAR Order Dtd. 2026-07-
55636/2026 01.08.2026 [, ') oo oo NO. 3|3, BATL-2 No-
OLD 11)
COURT (Se
55638/2026(01.08.2026 |[DLAPL B BEHERA No. 3 Order Dtd. 2026-07- ... , No-
4214/2026 30
OLD 11)
B COURT o (Se
55639/2026(01.08.2026 |LDCLAPL SK PRUSTY No. 3 [0rder Dtd. 2026-07 No-
2645/2026 30
OLD 11)
COURT
WP (C) - Order Dtd. 2026-07- |[WRIT (Se
55640/2026 |01.08.2026 |,2070 0 ID. D. NAIK ggb 3 51 RRANCH-1 INa
ABLAPL- PRAFULLA KUMAR COURT | Ger Dtd. 2026-07- (Se
55641/202601.08.2026 /) ) 5006 |MAHAPATRA ggb 3129 No-
BLAPL- COURT |Order Dtd. 2026-07- B (Se
55650/2026 |01.08.2026 |-, 00 o M.R.SAHOO vo. 3 a1 BATL-1 Nes
(Se
WP (C) - COURT |Judgement Dtd. 2026- WRIT ©
55651/2026(01.08.2026 )0~ ., |I.PATRA o, 3 |o7oae R ANCHLS gg)
BLAPL- COURT |Order Dtd. 2026-07- (Se
55652/2026 01.08.2026 |c g2 o, |S SATAPATHY wo. 331 gg;
BLAPL- COURT Order Dtd. 2026-07- (Se
55653/2026/01.08.2026 5777/2026 RC ROUT No. 3 131 gg;
(Se
WP (C) - COURT |Judgement Dtd. 2026- [WRIT _
55654/2026 01.08.2026  |,50 20, |B.K.MISHRA vo. 3 l07ony R ANCH-S gg)
' BLAPL- COURT [Order Dtd. 2026-07- ~ (Se
55655/2026 01.08.2026 |20 © o M MOHANTY vo. 331 BATL-2 Nes
' BLAPL- COURT Order Dtd. 2026-07- (Se
55656/202601.08.2026 5751 /2026 M MOHANTY No. 3 |31 No-
BLAPL- COURT |[Order Dtd. 2026-07- (Se
55657/2026 01.08.2026 | ) &0 o M MOHANTY vo. 331 oo




(Se

WP (C) - COURT |Judgement Dtd. 2026- WRIT ©
55658/2026(01.08.2026 22751/2021 B.K.MISHRA NO. 3 107-31 BRANCH-7 SZ)
BLAPL- COURT Order Dtd. 2026-07- (Se
55659/2026/01.08.2026 5697/2026 RK MALLICK No. 3 131 ZZ;
BLAPT,~ COURT |Order Dtd. 2026-07- (Se
55660/2026(01.08.2026 5799/2026 PK MOHANTY NO. 3131 22;
BLAPL- COURT |Order Dtd. 2026-07- (S€
55661/2026(01.08.2026 5783/2026 DP DASH NO. 3 131 22;
BLAPL- COURT Order Dtd. 2026-07- (Se
55662/2026 01.08.2026 |\, "o, DP DASH vo. 3 a1 ZZ;
BLAPL- COURT (Order Dtd. 2026-07- (S€
55663/2026 01.08.2026 |00 0o, |G JAYASINGH vo. 331 BATL-2 Ti;
BLAPL- COURT (Order Dtd. 2026-07- (S€
55664/2026 |01.08.2026 |00, . |S BARIK wo. 3 | BATL-1 Tg;
' BLAPL- COURT |Order Dtd. 2026-07- (Se
55665/2026(01.08.2026 5756/2026 PK MOHANTY NO. 3 131 BAIL-1 No-
' BLAPL- BIBHUDHANANDA COURT |order Dtd. 2026-07- (Se
55666/202601.08.2026 |oo s o oS v 3 a1 BATL-1 | 5€
BLAPL- COURT |Order Dtd. 2026-07- (Se
55667/2026(01.08.2026 5557/2026 RK MALLICK NO. 3 130 No-
CMP- COURT |[Order Dtd. 2026-07- (Se
55668/2026(01.08.2026 1135/2026 D.K.JENA NO. 3 130 No-
(Se

CRLMP- COURT Order Dtd. 2026-07- [WRIT
55669/2026(01.08.2026 953/2026 D SAMAL NO. 3 129 BRANCH-7 Tg;
(Se
WP (C) - COURT Order Dtd. 2026-07- |[WRIT ©
55670/2026(01.08.2026 9053/2026 S. K. MOHANTY NO. 3 123 BRANCH-4 SZ)
(Se
WP (C) - COURT Order Dtd. 2026-09- [WRIT ©
55671/2026(01.08.2026 22672/2026 R.C.MUDULI NO. 2 |16 BRANCH-8 gg)
WRIT (se
WP (C) - COURT Order Dtd. 2026-07- [BRANCH ©
55672/2026(01.08.2026 9057/2026 S. K. MOHANTY NO. 2 |23 (DIVISION TSS

BENCH-1)

WP (C) - COURT |[Order Dtd. 2026-07- |WRIT (Se
55673/2026(01.08.2026 9071/2026 S. K. MOHANTY NO. 2 123 BRANCH-2 [No-
(Se
WP (C) - COURT Order Dtd. 2026-09- [WRIT ©
55674/2026/01.08.2026 ;)0 505 R-C.MUDULI No. 2 |16 BRANCH-7 Tg)
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT ©
55675/2026(01.08.2026 9072/2026 S. K. MOHANTY NO. 2 123 BRANCH-8 gg)
(Se
WP (C) - COURT |Order Dtd. 2026-09- |[WRIT ©
55677/2026(01.08.2026 22667/2026 R.C.MUDULI NO. 2 |16 BRANCH-5 No

53)




(Se

WP (C) - COURT |Order Dtd. 2026-09- |[WRIT ©
55678/2026 01.08.2026 |1, 26" >0, M. BEHERA o, & los R ANCH- € 22)
WP (C) - COURT |Order Dtd. 2026-07- (S€
55679/2026/01.08.2026 17169/2026 S. R. BARIK No. 8 130 1;12)—
WP (C) - COURT |Order Dtd. 2026-09- (Se
55680/2026 |01.08.2026  |)o <oy 0 |R.C.MUDULI vo. 2 he 22;
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT ©
55681/2026(01.08.2026 |1, 5170, |S. K. BISWAL vo. 2129 R ANCH- ?Z)
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT ©
55682/2026 01.08.2026 |50 50, |H.K.PATRA vo. 2 |0 R ANCH-3 T;)
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT ©
55684/2026 01.08.2026  |yo .00, IN. MALLICK o, 2 log R ANCH-4 gg)
WP (C) - COURT (Order Dtd. 2026-07- (S€
55685/2026 01.08.2026 |7 ot o0, |A.K.PATRA v, 2 |0 2;;
COURT (Se
WP (C) - Order Dtd. 2026-09- |[WRIT ©
55686/2026 01.08.2026 |10 2y 0 |A. MOHANTY NO. g RANCH-3 |No
12 13)
B COURT o (Se
55687/2026 01.08.2026 |E(C) R.K.PATTANATIK No. |Order Dtd. 2026-07 No-
16945/2026 30
12 13)
WRIT
COURT (Se
WP (C) - Order Dtd. 2026-07- |BRANCH ©
55688/2026 01.08.2026 |1 )50 0, |B.SAHOO ?2' 30 (DTVTSTON Tio
BENCH-2)
(Se
WP (C) - COURT Order Dtd. 2026-08- [WRIT ©
55689/2026 01.08.2026  |55520 70 (|R. K. MOHAPATRA o € lio R ANCH] Tg)
WP (C) - COURT Order Dtd. 2026-07- (Se
55690/2026 01.08.2026 |50 oo o0, |A. SUHAIL o e |k TS;
WP (C) - COURT Order Dtd. 2026-07- (Se
55691/2026 |01.08.2026 |11 o) 0, |B. SAMAL vo. e |k Tg;
WP (C) - COURT Order Dtd. 2026-07- (Se
55692/2026(01.08.2026 |oo o0”, o A, SUHAIL vo. 6130 T§;
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT
55693/2026 |01.08.2026 |5 500" o0, M.K.DASH vo. e | R ANCH-3 TE)
' WP (C) - COURT Order Dtd. 2026-07- |WRIT (Se
55694/2026(01.08.2026 |2 0", o A, SUHAIL vo. 6130 ERANCH-2 INe
WRIT (se
WP (C) - COURT |Order Dtd. 2026-07- |BRANCH ©
55695/2026 01.08.2026 |52 =)0, K. PARIDA wo. 631 (DIVISTON Tgl
BENCH-1)
' WP (C) - COURT (Order Dtd. 2026-07- |WRIT (Se
55696/2026(01.08.2026 |2 o0, o /A SUHAIL vo. 6130 ERANCH-2 Mo




' WP (C) - COURT |order Dtd. 2026-07- |WRIT (Se
55697/2026(01.08.2026 |2 ic)”  |K.PARIDA el ot O i
' WP (C) - COURT |order Dtd. 2026-07- |[WRIT (Se
55698/2026 01.08.2026 || /(717 M. MOHANTY A s e
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT _
55699/2026(01.08.2026 |ho10) 7 IR.SAMAL A s o NCH- 6 22)
COURT
WP (C) - Order Dtd. 2026-08- |WRIT (Se
55701/2026(01.08.2026 |5-0 " o |s. K. BEHERA Tg. o N NCHoL oo
COURT (Se
WP (C) - Order Dtd. 2026-07- WRIT _
55702/2026(01.08.2026 |5-1c)” . |B. BEHERA no. |37 g N
16 60)
COURT (Se
55703/2026 01.08.2026 |CoEMP SK EHSAN No. [0rder Dtd. 2026-07 No-
935/2026 29
16 60)
COURT (Se
WP (C) - Order Dtd. 2026-08- |[WRIT €
55704/2026(01.08.2026 |52 007 o IR.MALLICK No. |o¢ e [N
20 18)
COURT (Se
WP (C) - Order Dtd. 2026-09- €
55705/2026(01.08.2026 |10 327 |P. K. DAS No.  |o¢ No
12 18)
COURT (Se
55706/2026 (01.08.2026 |'E(C) R.MALLICK No. 2 Order Dtd. 2026-08 No-
17543/2026 05
OLD 18)
) COURT - (Se
55707/2026 01.08.2026 |VE(C) T. SAHOO No. Order Dtd. 2026-10 No-
20649/2026 05
12 18)
WRIT
COURT (Se
WP (C) - Order Dtd. 2026-09- |BRANCH €
55708/2026(01.08.2026 |)\'1C)7 ls. K. SARANGT ?S' o e eToN Til
BENCH-2)
COURT (Se
WP (C) - Order Dtd. 2026-07- |[WRIT €
55709/2026(01.08.2026 |2()" o le. C. JENA no. |37 el N
17 33)
COURT (Se
WP (C) - Order Dtd. 2026-08- [WRIT €
55710/2026(01.08.2026 |5o 07 IR, MALLICK no. % e [N
20 54)
COURT (Se
WP (C) - Order Dtd. 2026-07- WRIT _
55711/2026(01.08.2026 |po(c)” o l6. C. JENA No. |o¢ N ncH.y NO
20 34)
COURT (Se
55712/2026 01.08.2026 |VE(C) G. C. JENA No. |Order Dtd. 2026-07 No-
23656/2026 30
20 34)
COURT
WP (C) - Order Dtd. 2026-08- |WRIT (Se
55713/2026(01.08.2026 |52 " o IR. MALLICK 28. o A
COURT (Se
WP (C) - Order Dtd. 2026-07- WRIT _
55714/2026(01.08.2026 oo o |T. K. PRAHARAJ No. |o¢ N ncH.y NO
20 34)
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT €
55715/2026/01.08.2026 )50 0 5056 (G- C. JENA 1;18. 30 BRANCH-6 ETZ)




COURT (Se
WP (C) - Order Dtd. 2026-07- |[WRIT ©
55716/2026(01.08.2026 |0 2" |K.K.DEI NO. |3 eancH3 NO
20 11)
COURT (Se
WP (C) - Order Dtd. 2026-10- |[WRIT ©
55717/2026/01.08.2026 |,/ 057 556 M- R. BARIK NO. 0% BRANCH-6 MO
12 24)
COURT (Se
55718/2026 01.08.2026 |"EC) A.K.NAYAK No. [0rder Dtd. 2026-07 No-
22362/2026 30
12 24)
~ COURT o (Se
55719/202601.08.2026 |"EC) M. R. SAHOO No. Order Dbtd. 2026-07 No-
23772/2026 30
12 24)
COURT (Se
WP (C) - Order Dtd. 2026-07- |[WRIT ©
55720/2026 |01.08.2026  |,o. 00 |K.K. NAYAK NO. |34 eencho7 Mo
12 44)
~ COURT o (Se
55721/202601.08.2026 |E(C) M.R. SAHOO No. [0rder Dtd. 2026-07 No-
20086/2026 30
12 44)
~ COURT o (Se
55722/202601.08.2026 " (C) B.P. TANGA No. Order Dbtd. 2026-07 No-
9525/2026 29
12 44)
(Se
WP (C) - COURT |Order Dtd. 9999-12- |WRIT ©
55723/2026 |01.08.2026 |7 o780, M.R.RAUTRAY vo. 2 R ANCH-T 23)
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT ©
55724/2026(01.08.2026 |oo,2) " |A.P. SAHOO v 2 | R ANCH-T Tg)
WP (C) - COURT |Order Dtd. 2026-07- (Se
55725/2026(01.08.2026 5o, 0, o |L. MOHANTY vo. 2 |30 Tg;
(Se
WP (C) - COURT |Order Dtd. 2026-08- |[WRIT ©
55726/2026(01.08.2026 |j g 0", (C. R. NAYAK vo. 2|28 R ANCH-8 28)
~ COURT o (Se
55727/2026 01.08.2026 |NE(C) A. MOHANTY No. [0rder Dtd. 2026-09 No-
23831/2026 16
16 60)
W (C) - COURT (Se
55728/2026|01.08.2026 SK SARANG NO. No-
23764/2026
16 60)
COURT
WP (C) - Order Dtd. 2026-07- |WRIT (Se
55729/2026/01.08.2026 | o 00 5, MADAN DAS Tg. 30 BRANCH-7 [No-
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT ©
55730/202601.08.2026 |, 000 50,6 KAR NO. o) BRANCH-3 |NO
16 12)
COURT (Se
WP (C) - Order Dtd. 2026-07- -
55731/2026(01.08.2026 |5-o70 " o SK DAS NO. |54 No
16 12)
COURT (Se
WP (C) - Order Dtd. 2026-07- |[WRIT ©
55732/2026/01.08.2026 |5, 50 /5q55 [D-J-SWAIN NO. | BRANCH-8 |NO
16 40)
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT ©
55733/202601.08.2026 93769/202¢ SK DAS TZ. 30 BRANCH-8 23)




(Se

WP (C) - COURT |Order Dtd. 2026-08- _
55734/2026 |01.08.2026 )0 o |S.DAS o & loa gg)
WP (C) - COURT |Order Dtd. 2026-08- (S€
55735/2026 (01.08.2026 |)-o/ 0" 0. G.R.PATRA o, €| 23;
WP (C) - COURT |Order Dtd. 2026-07- (Se
55736/2026 |01.08.2026 |)-2 b0 [HK MOHANTA Nl b 2;;
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT _
55737/2026 |01.08.2026 || o000, [M.R.ROUTRAY o € |30 RANCH Sg)
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[|WRIT _
55738/2026 01.08.2026 | yooo0, 0o |S.R. SETHI o €30 RANCH2 22)
WRIT (Se
WP (C) - COURT |0rder Dtd. 2026-07- |BRANCH ©
55740/202601.08.2026 ;552070 |T. PANDA o € |2 (DTVISTON ?21
BENCH-3)
WRIT (Se
WP (C) - COURT [Order Dtd. 2026-07- |BRANCH _
55741/2026(01.08.2026 | 5-95/50y¢ KAR NO. 6 (30 (DIVISION 1;1134
BENCH-2)
(Se
ABLAPL- A COURT [Order Dtd. 2026-07-
55742/2026|01.08.2026 6700/2026 |PRIYADARSHANINT NO. 6 (30 Ti;
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[|WRIT _
55743/2026 |01.08.2026 )~ o0 0 /A K NAYAK o €l ERANCH S gi)
COURT
ABLAPL- JAYAKRISHNA Order Dtd. 2026-07- (Se
55744/2026 |01.08.2026 | 0000, o o gib 3 130 BATL-2 | °¢
FAO- COURT |Order Dtd. 2025-04- [L15C: (Se
55746/2026 |01.08.2026 |, 000 [M.NAIK o 1130 APPEAL | >
SEC.
' ABLAPL- COURT |Order Dtd. 2026-07- (Se
55747/2026 |01.08.2026 [J,o 0 o [AK ROUT o 1130 o
(Se
WP (C) - COURT |Order Dtd. 2026-08- |[WRIT ©
55748/2026 01.08.2026 )~ 1o 0. M DAS vo. 1 s RANCH- 28)
FAO- COURT |Order Dtd. 2025-01- |[1SC: (Se
55749/2026(01.08.2026 202/2020 A.K.PANDA NO. 1 |24 APPEAL No-
SEC.
(Se
WP (C) - COURT |Order Dtd. 2026-07- |WRIT
55750/2026 |01.08.2026 )~ 070, IS K BEHERA vo. 15 RANCH 4 T?)
COURT (Se
55751/2026 |01.08.2026 |[LDCLAPL AK ROUT No. Order Dtd. 2026-07 No-
8576/2026 30
17 17)
COURT (Se
55752/2026|01.08.2026 |[DLAPL AK ROUT No. [0rder Dtd. 2026-07- ., .; 4 No-
8584/2026 30
17 13)
' WP (C) - COURT (Order Dtd. 2026-07- |WRIT (Se
55753/2026 |01.08.2026 |,- 0 o |C K ROUT o | RANCH-1 e
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COURT
ABLAPL- Order Dtd. 2026-07- (Se
55754/202601.08.2026 [¢207>" . |S PRADHAN Tg. o o
COURT
ABLAPL- Order Dtd. 2026-07- (Se
55755/2026(01.08.2026 (270 SR SAHOO TS. o e
WP (C) - COURT |Order Dtd. 2026-08- |[WRIT (Se
55756/2026/01.08.2026 ;507 5g56 (S P MALLICK No. 1|17 BRANCH-1 INo-
ABLAPL- COURT |[Order Dtd. 2026-07- (Se
55757/2026(01.08.2026 (2 o7 0 |G SAHOO co s e
(Se
ABLAPL- COURT |Order Dtd. 2026-07-
55758/2026(01.08.2026  |o the o MN MOHANTY o s BAIL-1 Tg;
ABLAPIL- COURT |Order Dtd. 2026-07- (Se
55759/2026 01.08.2026  [¢2"0  AMLAN MOHANTY v a1 Tg;
WP (C) - COURT |[Order Dtd. 2026-07- |WRIT (Se
55760/2026(01.08.2026 || 0(” o |s K PARIDA v a0 A
COURT
ABLAPL- Order Dtd. 2026-07- (Se
55761/2026(01.08.2026 [(5 850 |ss PATTANAIK Tg. o o
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT _
55762/2026(01.08.2026 |5 (o" IS K PARIDA No. |o¢ NncH_ NO
17 48)
WRIT
COURT (Se
WP (C) - Order Dtd. 2026-07- |BRANCH €
55763/2026(01.08.2026 || J)° . |s K PARIDA TS. o s ng
BENCH-1)
COURT
ABLAPL- Order Dtd. 2026-07- (Se
55764/2026(01.08.2026 (5.0 IS PATTANAIK TS. o BATL-1 | °€
COURT MISC.
55765/2026(01.08.2026 |-20” A.K.PANDA No. |Order Dtd. 2024-02- |, popar (S€
98/2021 22 No-
17 SEC.
COURT (Se
WP (C) - Order Dtd. 2026-07- |[WRIT €
55767/2026(01.08.2026 |5 1" . |s K PARTDA no. 3% e o
17 18)
COURT MISC.
55769/2026 01.08.2026 | 207 A.K.PANDA No. Order Dtd. 2025-01- |, ppopar (Se
191/2022 24 No-
17 SEC.
COURT (Se
WP (C) - Order Dtd. 2026-07- WRIT _
55770/202601.08.2026 |oo00)7 K SAHOO no. 3% e N
17 RA a4)
COURT MISC.
55771/2026 (01.08.2026 |C20” M.NATK No. [0rder Dtd. 2023-05- |, pppap (Se
493/2022 11 No-
17 SEC.
COURT (Se
WP (C) - Order Dtd. 2026-07- WRIT _
55773/2026(01.08.2026 |s-00)° . |s K PARIDA No. |o¢ NncH. NO
17 a2)
COURT MISC.
55774/2026(01.08.2026 |F20” M.NATK No. |Order Dtd. 2023-05- |, popar (S€
496/2022 - 11 i No-




COURT

ABLAPL- Order Dtd. 2026-07- (Se
55776/2026 01.08.2026 (o' o0, o N SAHOO TS. " oo
COURT MISC.
55777/2026/01.08.2026 | 20~ M.NATK No. |Order Dtd. 2023-05- |, ppopar (S€
497/2022 11 No-
17 SEC.
COURT (Se
WP (C) - Order Dtd. 2026-07- |[WRIT ©
55778/2026 01.08.2026  |11ccr’ 0,0 |S K PARIDA NO. |55 maNCHoa MO
17 37)
COURT (Se
WP (C) - Order Dtd. 2026-07- |[WRIT ©
55779/2026/01.08.2026 11586/2023 K SAHOO NO. 30 BRANCH-4 No
17 37)
COURT MISC.
55780/2026|01.08.2026 | 20~ M.NATK No. |Order Dtd. 2023-05- |, popay (S€
495/2022 04 No-
17 SEC.
COURT
BLAPI,— Order Dtd. 2026-07- (Se
55781/2026 01.08.2026 |-y 0, |S N GAYA ?S' " e
COURT MISC.
55782/2026 (01.08.2026 |L20” A.K.PANDA No. |Order Dtd. 2024-08- |, popay (Se
518/2022 23 No-
17 SEC.
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT _
55763/2026(01.08.2026 | ooc” P K BARIK NO. |55 RANCH-g Mo
17 25)
COURT
ABLAPL- STBA PRASAD Order Dtd. 2026-07- (Se
55784/2026 |01.08.2026 |2 0 0 oo ?S' o BAIL-2 e
WRIT
COURT (Se
WP (C) - Order Dtd. 2026-07- |BRANCH ©
55785/2026(01.08.2026 | o ve" o P K BARIK $2. 20 (DIVISION T86
BENCH-1)
COURT MISC.
55786/2026 (01.08.2026 |L2O07 M.NATK No. [0rder Dtd. 2024-02- |, popay (Se
83/2023 08 No-
17 SEC.
COURT MISC.
55787/2026 01.08.2026 | 207 M.NATK No. [0rder Dtd. 2024-02- |, pppay,  [(S€
84/2023 08 No-
17 SEC.
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT _
55788/2026 01.08.2026 [y 000, [R C MALLICK e T RANCH-a MO
17 27)
COURT MISC.
55789/2026 (01.08.2026 |-20 M.NATK No. |Order Dtd. 2024-01- |, pppay (Se
85/2023 25 No-
17 SEC.
COURT MISC.
55790/2026 01.08.2026 | 207 KISTISH No. [0rder Dtd. 2026-07- |, pppay,  [(Se
83/2026 31 No-
17 SEC.
COURT MISC.
55791/2026(01.08.2026 |-2O” M.NATK No. [0rder Dtd. 2024-01- |, pppay  |(Se
86/2023 25 No-
17 SEC.
COURT MISC.
55792/2026 (01.08.2026 L0207 B MAHALT No. |Order Dtd. 2026-07- |, pppay (Se
411/2023 31 No-
17 SEC.
FAO- COURT |Order Dtd. 2024-02- |MISC. (Se
55793/2026/01.08.2026 o0 503 M.NAIK No.  los APPEAL No-




| | | 117 SEC. |
COURT (Se
WP (C) - Order Dtd. 9999-12- |WRIT _
3 (55794/2026(01.08.2026 | o, 0", D SAMAL NO.  |5] N
20 26)
COURT MISC.
9 [55795/2026 [01.08.2026 |F2OT M.NATK No. |Order Dtd. 2024-02- |, popay (S€
88/2023 08 No-
20 SEC.
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT _
0 [55796/2026{01.08.2026 |1 cqo0" )0 o L MOHANTY No. 5] maNCHog MO
20 40)
FAO- COURT |Order Dtd. 2023-11- MISC. (Se
1 |55798/2026(01.08.2026 |, 2" 0o |A.K.PANDA ro. 1 los APPEAL |
SEC.
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[|WRIT _
2 |55799/2026 |01.08.2026 55,0700 1S CH DASH vo. 1131 R ANCHT SZ)
FAO- COURT |order Dtd. 2023-11- [1SC: (Se
355800/2026 (01.08.2026 |, 505 |A.K.PANDA ro. 1 los APPEAL |
SEC.
(Se
WP (C) - COURT |[Order Dtd. 2026-07- |WRIT _
4 |55801/2026 |01.08.2026 | co07) 0 o |S K DAS vo. 1 a1 R ANCH4 23)
FAO- COURT |Order Dtd. 2024-01- |[1SC: (Se
5 |55802/2026 (01.08.2026 ()"0 0,y [M.NAIK v 11 APPEAL | °°
SEC.
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT ©
6 [55803/2026(01.08.2026 |5 o) o |S P DAS v 1131 R ANCH- gg)
FAO- COURT |Order Dtd. 9999-12- (S€
7|55804/2026 (01.08.2026 |¢% o0, |A K BARIK vo. 1la1 23;
FAO- COURT |Order Dtd. 2025-03- (Se
3 |55805/2026(01.08.2026 [Joc .,  |A.K.PANDA N b 23;
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT ©
9 55806/202601.08.2026 |55 0" o |S K SUNDARA Nl b R ANCH- 28)
FAO- COURT |Order Dtd. 2025-04- (Se
0 [55807/2026|01.08.2026 |3 0.,  |A.K.PANDA wo. 115 28;
WP (C) - COURT |[Order Dtd. 2026-07- |WRIT (Se
1 |55808/2026(01.08.2026 |5 227" o M R ROUTRAY vo. 1131 ERANCH-1 INe
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT ©
2 |55809/2026|01.08.2026 |5 3 0%, o M R ROUTRAY vo. 1131 R ANCH-S gg)
WRIT (Se
WP (C) - COURT |[Order Dtd. 2026-07- |BRANCH _
3|55810/2026(01.08.2026 |5 5L o M R ROUTRAY vo. 1131 (DTVTSTON Tgl
BENCH-1)
(Se
ABLAPL- COURT [Order Dtd. 2026-07-
4|55811/2026(01.08.2026 [, ~* ° . |B.R.SENAPATI vo. 1131 No-
101
5 [55813/2026(01.08.2026  [WP (C) - D P DASH [COURT [Order Dtd. 9999-12- [ (Se




19123/2026 NO. 2 |31 No-
OLD 101
COURT (Se
55814/202601.08.2026 §§352Z26 P.K.MOHANTY NO. 3 ?gder btd. 2026-08 No-
OLD 101
COURT (Se
55815/2026 01.08.2026 ?gigg/2026 B K LENKA NO. 3 gider btd. 2026-07 No-
OLD 101
COURT
55816/202601.08.2026 | PUAPL= g B pATTANAIK No. 3 [Order Dtd. 2026-07- n, . ) (5¢
8647/2026 31 No-
OLD
COURT
CMP- Order Dtd. 2026-07- (Se
55817/2026|01.08.2026 (I oo |P.K.MOHANTY No. 3 % e
OLD
COURT
WP (C) — Order Dtd. 2026-07- (Se
55818/2026(01.08.2026 | )= L7 Ip P DAsH No. 3|37 oS
OLD
COURT
55819/202601.08.2026 | PLAPL= g samoo No. 3 (0rder Dtd. 2026-07- |p,.p ,  [(Se
8648/2026 31 No-
OLD
(Se
WP (C) - COURT |Order Dtd. 2026-01- |[WRIT _
55820/2026(01.08.2026 |3 007 |B SAMAL S e o NCHLS gg)
COURT (Se
55821/2026(01.08.2026 |[LCLAPL P.K.JENA No. [0rder Dtd. 2026-09 No-
8654/2026 07
17 23)
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT €
55822/2026(01.08.2026 |0c " |a K SWAIN No. |oF o cnig Mo
17 24)
COURT (Se
55823/2026(01.08.2026 |LCLAPL H.K.DASH No. [0rder Dtd. 2026-07 No-
8656/2026 31
17 24)
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT €
55824/2026(01.08.2026 g0 (o) M MOHANTY No. o% il MO
17 42)
COURT (Se
CRLMP- ATMAJIT MANMITH Order Dtd. 2026-07-
55825/2026(01.08.2026 [ (ZNE S (B No.  |oF No-
17 42)
COURT (Se
55826/2026(01.08.2026 |[CDLAPL P.K.MOHANTY No. Order Dtd. 2026-07 No-
8657/2026 31
17 42)
COURT (Se
55827/2026(01.08.2026 |ChLMP H.K.PATRA No. |Order Dtd. 2026-07 No-
988/2026 29
17 42)
COURT (Se
55828/2026(01.08.2026 |[DLAPL N.K.ROUT No. [0rder Dtd. 2026-07 No-
8660/2026 31
17 42)
COURT (Se
55829/2026(01.08.2026 |[CDLAPL G. SAHOO No. [0rder Dtd. 2026-07 No-
8661/2026 31
17 42)
COURT (Se
55830/2026(01.08.2026 |CLAPL B.MISHRA No. |Order Dtd. 2026-08 No-
13605/2025 0 05 4o




H COURT
CRP- Order Dtd. 2026-07- |CIVIL (Se
355831/2026 (01.08.2026 |0 . G.SUNDARA c.o. 2?. 25 REVISTON INa
H COURT
ABLAPL- Order Dtd. 2026-08- B (Se
455832/202601.08.2026 | 0" |B.MISHRA c.o. TS. os BATL-1 Noo
] COURT
CONTC- Order Dtd. 2026-07- (Se
5 55838/2026 01.08.2026 | -,7 ", |G. SUNDARA c.o. Tg. 30 oo
] cMP- JYOTT RANJAN COURT |Order Dtd. 2026-07- (Se
655839/2026 (01.08.2026 |2 o oo c.o. wo. e |50 o
] WP (C) - COURT |[order Dtd. 2026-07- [WRIT (Se
7/55840/2026 |01.08.2026 | /cor0 o0, |G SUNDARA c.o. o 6 los ERANCH=2 [N
N WP (C) - COURT |order Dtd. 2026-07- (Se
355841/2026 |01.08.2026 | /300 50, |G SUNDARA c.o. vo. &b oo
] (Se
CMP- COURT |Order Dtd. 2026-07- |[WRIT
955845/2026 |01.08.2026 | g2" 0, |N.C.SAHOO c.o. %o, 6 los ERANCH-3 T§;
1 TRP (C) - HIMANSHU KUMAR COURT | der Dtd. 2026-07- (Se
0 [55847/2026 |01.08.2026 |, ol | c.o. Tg. 30 M.J.C. oo
] COURT (Se
CMP- Order Dtd. 2026-07- |WRIT
1 [55848/2026 |01.08.2026 |20 oo, |S.CHOUDHURY c.o. No. 3] eeancio7  No
16 10)
H COURT (Se
CMP- Order Dtd. 2026-07- |WRIT
2 [55849/2026 |01.08.2026 g o0 . |M.NAYAK c.o. No. 37 ERaNCH-7 [NO-
16 18)
H COURT (Se
WP (C) - Order Dtd. 2017-02- |WRIT ©
355851/2026 01.08.2026 |, 0y o0 |S-P.MALLICK c.o. No. |2 eaNCHos NO
16 23)
H COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT _
455857/2026 01.08.2026 |, 00 oo, |S.P.MALLICK c.o. no. |57 eennchog MO
16 43)
H COURT (Se
5 155858/2026 01.08.2026 |"ELC) M. R. BARIK c.o. |no. (Order Dtd. 2026-07 No-
22203/2026 31
12 43)
H ~ COURT o (Se
6 |55870/202601.08.2026 |SoLAED R PRADHAN c.o. |no. 3 [9rder Dtd. 202607 gprr 1 INo-
7632/2026 30
OLD 15)
H COURT (Se
CMP- Order Dtd. 2026-08- |[WRIT
7/55871/2026 |01.08.2026 | S0 oo, |S.MAHARANA c.o. NO.  []4 eeancHos  No
20 23)
H COURT
WP (C) - Order Dtd. 2026-09- |WRIT (Se
355873/202601.08.2026 |,-oc0 0 H. K. MOHANTA |C.O. Tg. o8 RRANCH-1 N
H COURT
WP (C) - Order Dtd. 2026-09- (Se
9 55875/2026 |01.08.2026  |,oo o oo, |[B. N. SARANGI [C.O. Tg. ol o
] WRIT
COURT (Se
WP (C) - Order Dtd. 2026-09- |BRANCH ©
0 [55877/2026 |01.08.2026  |,-500 oo, [P.K. MISHRA c.o. Tg. ol (DTVISTON Ti9
BENCH-3)

1 [55879/2026(01.08.2026 WP (C) - A. DAS C.0.  |COURT [order Dtd. 2026-08- [WRIT [ (Se




23715/2026 NO. 6|11 BRANCH-1 |No-
57)
WP (C) - COURT |Order Dtd. 2026-07- (S€
55881/2026 |01.08.2026 |, > . (K. C. SATAPATHY o, € s ?3;
(Se
WP (C) - COURT |Order Dtd. 2026-07- |[WRIT _
55883/202601.08.2026 oo 7 |T. K. PRAHARAJ o, e s R ANCH_ 6 EZ)
WRIT (Se
WP (C) - COURT |0rder Dtd. 2026-07- |BRANCH )
55885/2026 01.08.2026 | -0 7,0, [B. SAMAL o el (DTVISTON T§4
BENCH-2)
WP (C) - COURT |Order Dtd. 2026-07- (S€
55886/2026 01.08.2026 ;¢ 17,00 R K. NAYAK o €30 Ti;
COURT
WP (C) - Order Dtd. 2026-10- |WRIT (Se
55887/2026 01.08.2026 | ,- o), |H.K. MOHANTA Tg. o AaNcH-1 e
COURT
WP (C) - Order Dtd. 2026-07- (Se
55888/2026(01.08.2026 )0 0200 IN.SAHOO ?2. 20 e
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT _
55889/202601.08.2026 |y- o) .o N. MALLICK no. 3] aranci—z N0
12 14)
(Se
WP (C) - COURT |[Order Dtd. 2026-08- |WRIT _
55890/2026 01.08.2026 oo o7 |G.N. SETHI NSl b ERANCH G EZ)
COURT (Se
WP (C) - Order Dtd. 2026-08- |WRIT )
55891/2026 01.08.2026 |} g5, 7,0, |J. LENKA NO. |51 aranch_g NO
12 24)
WRIT
COURT (Se
WP (C) - Order Dtd. 2026-09- |BRANCH )
55892/202601.08.2026 o0 207, o [P.N. NAYAK ?2. o (DTVISTON T§4
BENCH-2)
COURT (Se
WP (C) - Order Dtd. 2026-07- [WRIT )
55893/202601.08.2026 |y, 0o [B.K. LENKA no. 3] aranci_g NO
12 54)
COURT (Se
55894/2026 01.08.2026 |"E(C) A.B. MALLICK No. [0rder Dtd. 2026-07 No-
22440/2026 31
12 54)
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT )
55895/2026 (01.08.2026 | o100 L. K. NAYAK no. 3] arancio] No
12 57)
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT
55896/202601.08.2026 o000, o [P. K. JENA ST aranci. 7 NO
12 15)
WRIT
COURT (Se
WP (C) - Order Dtd. 2026-07- |BRANCH
55897/202601.08.2026 |, o7 o |P. K. JENA $2. 20 (DTVISTON TSS
BENCH-1)
COURT (Se
55898/2026 (01.08.2026 |LDCLAPL P.K.BARIK No. |Order Dtd. 2026-07 No-
7570/2026 31
12 105
8 [55899/2026(01.08.2026 [wp(C)- P. K. JENA [COURT |order Dtd. 2026-07- | (Se




21067/2026 NO. |30 No-
12 105
COURT (Se
55900/2026 01.08.2026 |"E(C) P. K. JENA No. |Order Dtd. 2026-07 No-
21070/2026 30
12 105
COURT (Se
55901/2026 |01.08.2026 |[LDLAPL M.MOHANTY No. |Order Dtd. 2026-07- 1,00,  |yo-
8493/2026 31
12 15)
COURT (Se
WP (C) - Order Dtd. 2026-07- WRIT _
55902/2026(01.08.2026 |o (CL7 . |P. K. JENA vo. |3 o Ncrs [NO
12 11)
COURT (Se
55903/2026 |01.08.2026 |[LDLAPL S.BARIK No. |Order Dtd. 2026-09 No-
8500/2026 02
17 11)
COURT (Se
WP (C) - Order Dtd. 2026-07- |WRIT _
55904/2026(01.08.2026 |po 0)7  |P.K. JENA vo. 3¢ o crls MO
17 22)
) COURT o (Se
55905/2026 |01.08.2026 |[CCLAPL A.SAHOO No. [0rder Dtd. 2026-09 No-
8627/2026 07
17 22)
COURT
ABLAPL- Order Dtd. 2026-07- B (Se
55906/2026(01.08.2026 8631/2026 M.NAYAK I]\_TS. 31 BATIL-2 No-
COURT
ABLAPL- Order Dtd. 2026-09- (Se
55907/2026(01.08.2026 |50 2P0 M.R.SAHOO TS. o e
COURT
ABLAPL- Order Dtd. 2026-07- (Se
55908/2026(01.08.2026  [22LRT sk aHESAN No. 307 o
OLD
COURT
ABLAPL- Order Dtd. 2026-07- (Se
55909/2026(01.08.2026  [gootl o PLK.PANT No. 3 (37 e
OLD
COURT
55910/202601.08.2026 |[PLAPL™ ok ApEsan No. 3 [0rder Dtd. 2026-07- (Se
6716/2026 30 No-
OLD
) COURT - (Se
55911/202601.08.2026 |[FDLAPL SK AHESAN No. 3 [0rder Dtd. 2026-07- ., .; 4 No-
7540/2026 30
OLD 13)
COURT (Se
55912/2026(01.08.2026 | DLAPL MK MOHANTY No. 3 Order Dtd. 2026-07 No-
5272/2026 31
OLD 13)
COURT (Se
55913/2026(01.08.2026 |[CLAPL M.R.SAHOO No. |Order Dtd. 2026-08 No-
8686/2026 10
17 13)
COURT (Se
55914/2026(01.08.2026 | DLAPL S .MOHANTY No. |Order Dtd. 2026-07 No-
8689/2026 31
17 13)
COURT (Se
55915/2026 (01.08.2026 |[CLAPL DK JENA No. Order Dtd. 2026-07 No-
8702/2026 31
17 13)
COURT
ABLAPL- AMLAN SHAKTTI Order Dtd. 2026-07- _ (Se
55916/2026(01.08.2026 [go 4 nr P no. |37 BATL-2 | 5€

17




COURT

ABLAPL- Order Dtd. 2026-08- (Se
55917/2026 |01.08.2026 [ Jor o0, [R.K.ROUTRAY c.o. Tg. oe e
COURT (Se
55918/2026 (01.08.2026 |[CLAPL S DASH c.o. |No. |Order Dtd. 2026-07- |p,;; > lNo-
8706/2026 31
17 10)
COURT (Se
55919/202601.08.2026 PLAPL= 1A samoo c.o. |no. |Order Dtd. 2026-07 No-
8693/2026 31
17 10)
} COURT o (Se
55920/2026 (01.08.2026 |CCLAPL DEBASIS SAHOO |C.0.  [No. |order Dtd. 2026-07- ..., -  |yo-
14587/2025 31
17 12)
COURT (Se
55921/2026|01.08.2026 |[LDLAPL A.S.PAUL c.o. No. [0rder Dtd. 2026-09 No-
8699/2026 07
17 12)
COURT (Se
WP (C) - Order Dtd. 2026-07- |[WRIT ©
55922/2026 |01.08.2026 oo’ o M D BISWAL c.o. No. |3 arancios NO
17 23)
cMP- COURT (Order Dtd. 9999-12- (S€
55924/2026 |01.08.2026 | o o [P. K. DAS c.o. vo. 6 la1 23;
CRLMC- COURT Order Dtd. 2026-07- (Se
55927/2026 |01.08.2026 |~ . |A MOHANTY c.o. o 6 g 22;
WP (C) - MANOJ KUMAR Order Dtd. 2025-11- [WRIT (Se
55594/2026 |01.08.2026 ), 000700 ) GENERAL b AEANCH-1 oo
BLAPL- RAJENDRA Order Dtd. 2026-07- (Se
55595/2026 |01.08.2026 oo o [ Rour  |CENERAL 0 e
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2026-04- WRIT _
55596/2026 |01.08.2026 || 100l o0, ) GENERAL e RANCH 7 Tg)
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2026-03- WRIT _
55597/2026 |01.08.2026 |)c 0000, () GENERAL o ERANCH-3 T;)
MACA MISC. s
55676/20261(01.08.2026 HIRARAM BHOI GENERAL Entire Document APPEAL €
769/2022 No-
SEC.
MACA- ; MISC. (Se
55683/20261(01.08.2026 HIRARAM BHOI GENERAL EFntire Document APPEAL
771/2022 No-
SEC.
MACA- . MISC. (Se
55700/20261(01.08.2026 HIRARAM BHOI GENERAL FEntire Document APPEAL
773/2022 No-
SEC.
MACA- MISC. (Se
55739/2026(01.08.2026 HIRARAM BHOI GENERAL Entire Document APPEAL
774/2022 No-
SEC.
MACA- . MISC. (Se
55745/20261(01.08.2026 HIRARAM BHOI GENERAL EFntire Document APPEAL
776/2022 No-
SEC.
ABLAPL- Order Dtd. 2026-07- (Se
55766/2026(01.08.2026 8574/2026 SUNA AHIR GENERAL 30 BATL-1 No-
MACA- . MISC. (Se
55768/2026(01.08.2026 175/2022 HIRARAM BHOI GENERAL Entire Document APPEAL No-




SEC.

ABLAPL- Order Dtd. 2026-07- (Se

55772/2026(01.08.2026 o "7 - MANJULATA JENA |GENERAL 1 Noo
ABLAPIL- PRADIP KUMAR Order Dtd. 2026-07- (Se

55775/202601.08.2026 3700/2026 |NAYAK GENERAL 11 No-
RSA- MANOJ KUMAR Order Dtd. 2026-07- |SECOND (Se

55797/2026 |01.08.2026 |, 00 s GENERAL 30 S EPRAL Nes
RSA- MANOJ KUMAR Order Dtd. 2026-07- |SECOND (Se

55812/2026 |01.08.2026 |, 000 s GENERAL 30 S EPRAL Nes
WA- MANOJ KUMAR Order Dtd. 2026-05- (Se

55833/2026 |01.08.2026 |50 o0oo s GENERAL o oo
RVWPET- DR. JITENDRA Order Dtd. 2026-07- (Se

55834/2026 |01.08.2026 ([0 oooc  epin s r e GENERAL o8 oo
(Se

WP (C) - PRAVAT CHANDRA Order Dtd. 2026-06- |[WRIT ©

55835/2026 01.08.2026  |Jooi oo oo GENERAL os R ANCH-4 SZ)
(Se

WP (C) - PRAVAT CHANDRA Order Dtd. 2026-06- ©

55836/2026 01.08.2026  |Joot 00, oo GENERAL os SZ)
WP (C) - PRAVAT CHANDRA Order Dtd. 2026-01- |[WRIT (Se

55837/2026(01.08.2026 |1 go0c” )00 [ppuney GENERAL o8 ERANCH-1 e
WP (C) - MANOJ KUMAR Order Dtd. 2026-07- (Se

55846/2026 |01.08.2026 | 1o0il 00 o GENERAL 30 oo
ABLAPL- Order Dtd. 2026-07- (Se

55850/2026 01.08.2026 |/ )"0, . |TRILOCHAN DASH |GENERAL " N
WA- MANOJ KUMAR Order Dtd. 2026-02- (Se

55923/2026 |01.08.2026 |1 /00 o000 ain GENERAL o Nos
WA- PRAHALLAD Judgement Dtd. 2026- [WRIT (Se

55925/202601.08.2026 1957 /5053 |CHANDRA DAS GENERAL 07-21 APPEAL No-
WA- PRAHALLAD Judgement Dtd. 2026- [WRIT (Se

55926/202601.08.2026 1593 /5053 |CHANDRA DAS GENERAL 07-21 APPEAL  |No-
ABLAPIL- Order Dtd. 2026-09- (Se

55599/2026|01.08.2026 R.C.MOHARANA GENERAL : BATL-1 No-
8624/2026 02 1)

WP (C) - Order Dtd. 2026-07- |[WRIT (S€

55637/2026 |01.08.2026 |52 070, |D. D. NAIK GENERAL i R ANCH-3 Tg;
WP (C) - Order Dtd. 2026-07- (Se

55642/2026 |01.08.2026 |-/ o0, o D. D. NAIK GENERAL " TE;
WP (C) - Order Dtd. 2026-07- (Se

55643/2026 (01.08.2026 |10 %700, K. C. SWAIN GENERAL 01petition, Annexure, §2;
WP (C) - Order Dtd. 2026-07- |[WRIT (S€

55644/2026101.08.2026 1), 515 /5026 K+ C- SWAIN GENERAL 31Petition,Annexure, [BRANCH-3 [0
WP (C) - Order Dtd. 2026-07- |[WRIT (Se

55645/2026 01.08.2026 |7, 00600, K. C. SWAIN GENERAL 31Petition, Annexure, [BRANCH-5 23;
(Se

WP (C) - SARAT KUMAR Order Dtd. 2026-07- ©

55646/2026/01.08.2026 20249/2026 PRADHAN GENERAL 29 gkl))




(Se

WP (C) - SARAT KUMAR Order Dtd. 2026-07- ©
55647/2026 01.08.2026 |70 0200000 0 GENERAL 1 gi)
(Se

CRLMC- JYOTT RANJAN Order Dtd. 2026-07-
55648/2026/01.08.2026 1765/2026 |NAYAK GENERAL 11 1;113)—
ABLAPL- Order Dtd. 2026-07- (Se
55649/2026|01.08.2026 P. K. NAYAK GENERAL : BATL-2 No-
7707/2026 31 e
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2026-07- |[WRIT ©
55842/2026/01.08.2026 |1 5300 5056 lpanT GENERAL 30 BRANCH-8 122)
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2026-07- |[WRIT ©
55843/2026 |01.08.2026 | 1oo20 00 o GENERAL 30 R ANCH-2 22)
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2026-07- ©
55844/2026 |01.08.2026 | 1o220 00 1o GENERAL 30 22)
WP (C) - Order Dtd. 2019-07- |[WRIT (S€
55852/2026 |01.08.2026  |I 570 500 |B K PATI GENERAL 23 R ANCH-3 Tg;
oJc- Order Dtd. 2026-07- |[WRIT (Se
55853/2026 |01.08.2026  |/57° . oo |T P KAR GENERAL " R ANCH- 22;
' CRLMC- Order Dtd. 2022-05- |CRIMINAL |(Se
55854/2026 01.08.2026 |50 . K C PANDA GENERAL 3 rse N
WP (C) - Order Dtd. 2026-07- |[WRIT (S€
55855/2026(01.08.2026 |y )"0 (S C BISWAL GENERAL b R ANCH-8 gg;
WP (C) - Order Dtd. 2023-01- |[WRIT (Se
55856/2026 01.08.2026 [,o0" >, |B C PANDA GENERAL o R ANCH-4 23;
WP (C) - Order Dtd. 2026-03— |[WRIT (Se
55859/2026 |01.08.2026 11,70, |T BAG GENERAL o R ANCH-4 ?3;
WP (C) - Order Dtd. 2026-05- |[WRIT (S€
55860/2026(01.08.2026 |1 c7no,,  |T BAG GENERAL > R ANCH4 T?;
ABLAPI,- Order Dtd. 2019-05- (Se
55861/2026 (01.08.2026 [0/ 0o B K PATI GENERAL T TS;
ABLAPIL- Order Dtd. 2019-05- (Se
55862/2026(01.08.2026 o 000 IS P PAL GENERAL Y T?;
WP (C) - Order Dtd. 2019-05- (Se
55863/2026 01.08.2026 |1, 20,0, K C PANDA GENERAL Y T?;
CRLMC- Order Dtd. 2019-05- (Se
55864/2026|01.08.2026 P K MOHANTY GENERAL : No-
3810/2025 14 e
ABLAPIL- Order Dtd. 2019-05- (Se
55865/2026(01.08.2026 [o " [P K MISHRA GENERAL L No-

17)




(Se
CRLMC- Order Dtd. 2019-05-
55866/2026(01.08.2026 |, "' |B P RATH GENERAL Y $3;
ABLAPIL- Order Dtd. 2019-05- (Se
55867/2026|01.08.2026 R K MALLICK GENERAL : No-
8862/2026 14 e
WP (C) - Order Dtd. 2019-05- |[WRIT (Se
55868/2026(01.08.2026 |57 o510, |A PATTANAIK GENERAL Y R ANCHS Eg;
ABLAPIL- Order Dtd. 2019-05- (S€
55869/2026|01.08.2026 A PATTANATIK GENERAL : No-
8643/2026 14 55)
RVWPET- Order Dtd. 2019-05- (Se
55872/2026|01.08.2026 N K ROUT GENERAL : No-
39/2026 14
53)
' ABLAPL- Order Dtd. 2019-05- B (Se
55874/2026(01.08.2026 o o700 o K R JENA GENERAL ¥ BATL-2 oo
' ABLAPL- Order Dtd. 2019-05- B (Se
55876/2026(01.08.2026 | D o |S K SWAIN GENERAL Y BATL-2 oo
' WP (C) - Order Dtd. 2019-05- (Se
55878/2026(01.08.2026 |1 20", N K ROUT GENERAL T Noo
' CRLMC- Order Dtd. 2019-05- (Se
55880/2026 01.08.2026 |, 020 [M R SAHOO GENERAL Y Noo
' ABLAPL- Order Dtd. 2019-05- (Se
55882/2026(01.08.2026 |o 07 - |A PATTANAIK GENERAL Y Noo
WP (C) - Order Dtd. 2019-05- |[WRIT (Se
55884/2026(01.08.2026 |,-5 0", |A PATTANAIK GENERAL Y ERANCH-S gg;
MACA- Oord Dtd. 2026-07- MISC. (S
55928/2026|01.08.2026 A K BARIK GENERAL rder : APPEAL <
749/2023 30 No-
SEC.
' WP (C) - Order Dtd. 2006-06- (Se
55929/2026(01.08.2026 | ooc0” 00 |D K NAIK GENERAL 30 oo
' CRMC- Order Dtd. 2001-05- (Se
55930/2026(01.08.2026 | Soo= oo D K NAIK GENERAL iy oo
' CVREV- Order Dtd. 2004-03- (Se
55931/2026(01.08.2026 |soo ) . |D K NAIK GENERAL 08 Nes
CRLREV- Order Dtd. 2026-01- (Se
55932/2026 |01.08.2026 | 70277000 |S K KAR GENERAL e o
TRP (C) - Order Dtd. 2026-01- (Se
55933/2026(01.08.2026 |,o° -0 |P K MOHANTY GENERAL T M.J.C. N
CRLMC- Order Dtd. 2026-01- |CRIMINAL |(Se
55934/2026 |01.08.2026 |0, 000, |S SAMAL GENERAL e nrse oo
CRLMC- Order Dtd. 2026-01- |CRIMINAL |(Se
55935/2026 |01.08.2026 |0, o, |S SAMAL GENERAL iy e oo
' CRLMC- Order Dtd. 2026-01- |CRIMINAL |(Se
55936/2026 01.08.2026 |0, 0o, |S SAMAL GENERAL e MrSe oo
' CRLMC- Order Dtd. 2026-01- |CRIMINAL |(Se
55937/2026 01.08.2026 |0, 7o, |S SAMAL GENERAL e MrSe oo
' CRLMC- Order Dtd. 2026-01- |CRIMINAL |(Se
55938/2026(01.08.2026 |\, |S SAMAL GENERAL e Mrse oo
6 [55939/2026(01.08.2026 |CRLMC- 'S SAMAL GENERAL | lorder Dtd. 2026-01- |CRIMINAL |(Se




11704/2024 16 MISC No-

CRLMC- Order Dtd. 2026-01- |CRIMINAL |(Se

55940/2026/01.08.2026 |50, 505, SAMAL GENERAL 16 MISC No-

' CRLMC- Order Dtd. 2026-01- |CRIMINAL |(Se

55941/2026 |01.08.2026 |20 SAMAL GENERAL e rac o

' RVWPET- Order Dtd. 2026-01- (Se

55942/2026 |01.08.2026 |,27 0o K PARIDA GENERAL e Nes

' CONTC- Order Dtd. 2026-01- (Se

55943/2026 01.08.2026 |5 07 oo BARIK GENERAL e Nes

WP (C) - Order Dtd. 2026-01- |[WRIT (S€

55944/2026 |01.08.2026 |5, 000, |B BARIK GENERAL e R ANCH-4 23;

WP (C) - Order Dtd. 2026-01- (S€

55945/2026 |01.08.2026 |/ oo2) 0, |B BARIK GENERAL e 23;

cMP- Order Dtd. 2026-01- (Se

55946/2026 01.08.2026  |Tc 0 o0se M BEHERA GENERAL iy 23;

' WP (C) - Order Dtd. 2026-01- |WRIT (Se

55947/2026(01.08.2026 |Z 00", ). |J M BEHERA GENERAL e ERANCH-2 N

(Se

WP (C) - Order Dtd. 2026-01- |[WRIT ©

55948/2026 01.08.2026  |1o5.% " 0 A K PANDA GENERAL e R ANCH-T Eg)

WP (C) - Order Dtd. 2026-01- |[WRIT (S€

55949/2026 |01.08.2026 [Joo? o0, A K PANDA GENERAL iy R ANCH-4 ZZ;

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

55950/2026 |01.08.2026 |Joo o0, A K PANDA GENERAL iy R ANCH-4 ZZ;

WP (C) - Order Dtd. 2026-01- |[WRIT (S€

55951/2026 01.08.2026 |54 0 o0, A K PANDA GENERAL e R ANCH-4 23;

WRIT (se

WP (C) - Order Dtd. 2026-01- |BRANCH ©

55952/2026 01.08.2026 |59 0 o0, A K PANDA GENERAL e (DTVTSTON T87
BENCH-1)

WP (C) - Order Dtd. 2026-01- |[WRIT (Se

55953/2026 01.08.2026 |5 028”50, A K PANDA GENERAL e R ANCH-3 ?2;

WP (C) - Order Dtd. 2026-01- (Se

55954/2026 01.08.2026 |5, 0% oo, (A K PANDA GENERAL iy T;;

WP (C) - Order Dtd. 2026-01- (Se

55955/2026 01.08.2026 |50 <650, A K PANDA GENERAL e T;;

WP (C) - Order Dtd. 2026-01- |WRIT (Se

55956/2026 01.08.2026 |5, 20" 0, A K PANDA GENERAL e ERANCH-2 INa

WRIT (se

WP (C) - Order Dtd. 2026-01- |BRANCH ©

55957/2026 |01.08.2026 |7, 0ot o 0, A K PANDA GENERAL iy (DTVTSTON T87
BENCH-1)

' WP (C) - Order Dtd. 2026-01- |WRIT (Se

55958/202601.08.2026  |,, o) 5q5c (R K PANDA GENERAL 16 BRANCH-2 No-




' WP (C) - Order Dtd. 2026-01- (Se
55959/2026(01.08.2026 |, 0", o /A K PANDA GENERAL e Noo
(Se
WP (C) - Order Dtd. 2026-01- |[WRIT ©

55960/2026(01.08.2026 |,0,e" /A K PANDA GENERAL e R ANCH-] TE)
(Se
WP (C) - Order Dtd. 2026-01- |[WRIT ©

55961/2026(01.08.2026 21824/2026 A K PANDA GENERAL 16 BRANCH-4 I;]?)
(Se
WP (C) - Order Dtd. 2026-01- |[WRIT ©

55962/2026 01.08.2026 |5 o0 o0, A K PANDA GENERAL e R ANCH4 23)
(Se
WP (C) - Order Dtd. 2026-01- _

55963/2026(01.08.2026 |- 05" o /A K PANDA GENERAL iy 23)
(Se
WP (C) - Order Dtd. 2026-01- _

55964/2026 01.08.2026 |1o >0 o0, A K PANDA GENERAL e 23)
(Se
WP (C) - Order Dtd. 2026-01- |[WRIT ©

55965/2026 01.08.2026 |1 o--8" o0, A K PANDA GENERAL e R ANCH-8 EZ)
(Se
WP (C) - Order Dtd. 2026-01- _

55966/2026 01.08.2026  |7522%" 50, A K PANDA GENERAL iy EZ)
(Se
WP (C) - Order Dtd. 2026-01- |WRIT ©

55967/2026 01.08.2026  |1o.2%" 0, A K PANDA GENERAL e ERANCH- Sg)
(Se

WP (C) - Order Dtd. 2026-01- _

55968/2026(01.08.2026 | /o7 " o A K PANDA GENERAL e gg)
55069/2026 01.08.2026 |WE(C)~ A K PANDA GENERAL Order Dtd. 2026-01- [WRIT ésf
Ue 19471/2026 16 BRANCH-8 48)

55970/2026 (01.08.2026 |WE{C)~ A K PANDA GENERAL Order Dtd. 2026-01- éif
: : 19343/2026 16 40)

WRIT (se

WP (C) - Order Dtd. 2026-01- |BRANCH ©

55971/2026 01.08.2026 |10, 80, A K PANDA GENERAL iy (DTVTSTON Tga

BENCH-1)

55972/202601.08.2026 |"E(C)- A K PANDA GENERAL Order Dtd. 2026-01- |WRIT éif
. . 18807/2026 16 BRANCH-4 46)
55973/2026(01.08.2026 |[CCLAPL- R. K. SARANGI |GENERAL Order Dtd. 2025-07- |5, 17 5 éif
. . 13852/2025 | : 31 12)

55074/2026 (01.08.2026 |WELC)~ A K PANDA GENERAL Order Dtd. 2026-01- éif
: : 19206/2026 16 12)
55975/202601.08.2026 |"E(C)~ A K PANDA GENERAL Order Dtd. 2026-01- éif
. . 19105/2026 16 12)
55976/202601.08.2026 |NE(C)- A K PANDA GENERAL Order Dtd. 2026-01- éif

. . 18961/2026 16

12)




(Se

WP (C) - Order Dtd. 2026-01- |[WRIT ©
55977/2026(01.08.2026 | /-oo2", oA K PANDA GENERAL e e 28)
ABLAPIL- Order Dtd. 2026-07- (Se
55978/2026 (01.08.2026 [/ 0 |R. K. SARANGI |GENERAL 0 BATL-2 TZ;
WP (C) - Order Dtd. 2026-01- |[WRIT (Se
55979/2026(01.08.2026 | oo’ oA K PANDA GENERAL e R ANCH4 SZ;
' ABLAPL- Order Dtd. 2026-07- ~ (Se
55980/2026(01.08.2026 | % R. R. NAYAK GENERAL 0 BATL-2 e

N I C (Software Team)



